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Denlopment aad Cooperation (Shrt 
Shyam Dhar M1shra): (a) Firm 
estimates of production for ootton for 
]g65-66 are not yet available. How-
ever, on the ,present indications, 
Colton production during 1965-66 is 
expected to show a decline of ~ per 
cent compared to 1964-65. 

(.b) The main reason for the anti-
cipated fall in production of Cotton is 
the erratic behaviour of monso<>118 and 
failure of rains in many partl!l of the 
d<>Untry. 

U.S. Food MIssion's Visit to Searclty 
Meg 

°1111'1. Shri lL S. Pandey: 
Shrt M. R. KrIBh .. : 
ShrI DhanMllDpm: 
Shri ODkar Lal Berwa: 
Shr1 Ram Barkh Tada,,: 

Will the Minister at Food. Agrleul-
t.re, Community Development IUId 
C""""ration be pleased to state: 

(a) whether it i •• fact that a U.S. 
5tudy mission visited India in January, 
1986 to 5t udy the fooo situation aris-
ing out of the scarcity conditions on 
account of failure of momoon; 

(b) if so, whether the said mission 
has completed ttleir work and ~ub­

lI'litted a report to Gov£'rnment on 
their findings and conclusions; and 

(e) the main features thereof? 

The Minister at Slat~ ill the Miam-
try of Food, Agriculture, Community 
Development and Cooperation (Shrl 
Govinda Menon): (al A U.S. Fo<>d-
grains Survt>y Team visited variou~ 
port.c; in January, ] 966 primarily to 
assess the maximum grain handling 
capaoity at Indian port. together with 
the requirements of additional grain 
handling maohincry and equipment. 
Thf" Team al:;o visited c£'riain drought 
afTected areas in various parts of the 
country. 

(b) Copies of the report of the Team 
have heen recently received by the 
Govenunent. 

(0) A statement giving the :nain 
featureo of the report is laid on the 
Table of the House. [Placed in L.L-
TUry. See No. LT-6072/661. 

JayanU ShlPPiAtr Company 

°1198. Sbrl IIarI Vishnu KJunath: 
Shrt IIIlkam Chand 

Kachha ..... iya: 

Will the Minister of Transport, 
A vlatto., ShIppiDa- and Tourism be 
pl"""ed to state: 

(a) whether it i. a fact that a Com-
mittee of Inquiry bas been appointed 
to investigate the affairs of JaY8lrltl 
Shipping Company, Ltd; 

(b) if 90, the composition and per-
sonnel of tile conunittee; 

(c) the term. of refere""ce; and 

(d) whether a dead line has been 
ftxed for s';'bmission ot the repoM? 

The Mlalster of TraIIsport, AYiaUon, 
ShippIDa" and Tourbm (Shri SaD31 .... 
1I.edd,,): (a) Yes, Sir. 

(b) The Committee consists of Shri 
Y. N. Sukthanitar, <rl>vernment Direc-
tor on the Board of Director. at 
Indian Shipping Companies and Shri 
S. L. Bhalla, a nominee at the CQrn-
plroller and Auditor General ot India. 

(C) The terms of referenCe are a. 
follows:-

0) To look into the allegations 
made in Parliament and in 
the letter. received by the 
Government and the Shipp~n:: 
Development Fund Committee 
against the Jayanti Shipping 
Company and its manage-
ment in regard to the account~ 

and affairs of the Company. 

(ii) To scrutinise all Ute relevant 
facts relating to the manage-
ment and operation of the 
company since its incorpora. 
tion. 

(iii) To examine and inspect the 
acCounts and other documents 
as may be necessary with a 
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view to assessing its financial 
position and ascertaining 
whether the foreign exchanee 
earned has becn duly account-
ed for. 

(iv) Any other specific matter 
which may be referred to it 
by tAle Government or the 
Shipping Devclopment Fund 
Committee. 

(d) The Committee has been asked 
to submit its report within two 
months. 

Price. Of Veretable Gbee 

·lllil. Sbri Yashpal Slnrh: Will the 
Minister of FOOd, Apiculture, CoJII-
mWLity Develo~ aDd CooperatioD 
be pleased to state: 

(a) whether it is a fact that price, 
a! vegetable gIlee haVe increased by 
about seventy per cent during the 
last twenty months; 

(b) If so, whether any enquiry has 
been .made to find out the <oaus,," for 
this: and 

(c) the steps taken to bring it 
down? 

'l'he Depaty MinIster In the M.InI8-
t.." ., Food, AlTlculI.u"', ColDDUIDit7 
Develepment aad C __ Uo. (8Iu1 
Sbi.de): (a) The prices of vunaspati 
nave increasCdby about 25 per cen t 
during the period. 

(b) The price of vanaspali largely 
dc'pends on the' pr('vniling price of 
prn'!llnmrl oil whL h increased by 
;!: II!: -;,., p(: ('pnt during the same 
IFTioct. 'I h___ ~mi.:..ll('r increase in 
vana'Spati prices is mainly due to the 
use of some quantity of cheaper im-
ported oils. 

(c) The following .teps have been 
taken:-

(i) Mea~ure!l; for increasing the 
output of groundnut and 
groundnut oil are being in-
tensified. 

(ii) Ban on export ot edi ble oil. 
and vana8pati, and credit 

restrictions, impOSed earlier 
are being continued. 

(iii) The USe 01 cheaper imported 
oils like soybean oil in vanas-
pati manufacture is being en-
couraged. About 70,000 
tonnes of this oil were im-
ported from the U.S.A. under 
P.L. 480 during 1965, and 
another 150,000 tonnes are 
proposed to be imported 
during 1966. 

Jayanti Sblpplnr Company 

-t%8t, Shri Maurya: 
Sbri Klt!llen Pattna,.ak: 

Will the Minister of TraD.port, 
Aviation, SbippIDg and Teurism be 
pleased to state: 

Cal whether Government have re-
ceived any complaints or reports 
about the misuse of Employee's Pro-
vidEmI Fund money by the Jayantt 
Shipping Company; 

(b) if so, the step. laken in thi. 
regard; and 

(c) whether Government have ask-
ed the appropriate authorit,. to look 
into the Privident Fund Accounts of 
the said Shipping Company to ensure 
that these are being properly main-
tained and money correctly used or 
invested in the interest ot and tor 
the 'benefit of the Company's emplo-
yees in the manner prescribed by 
provide.nt fund rule!oi and regulations? 

The MIDIstel' 01 Transport, 
tloD, ShlpplDg ..... Toarfsm 
Saajlva Reddy): (a) Yes, Sir. 

An.-
(8.1 

(b) and (c). The factual pOsition 
was ascertained from the Company 
.... ho stated that about as. 12 lakhs, 
out of Provident FWld monies Was 
being kept with the company on 
which interest at 12 'per cent per 
annum was being provided. The in-
formation furnished by the compan,. 
was passed on to the Minist,.,. of 
Labour and Employment for auch 
action as may be considered ·b .. them. 




